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RAILWAY BUDGET-GENERAL DIS-
CUSSION—contd.

Dr. Ranen Sen (Calcutta East): Mr.
Chairman, Sir, the railway is  the
most important transport in our coun-
try and the railway, compared to other
_departments, employs quite a large
number of people. Therefore, the
railway budget is considered to be a
very important budget and generally,
when the budget ig delivered, all the
newspapers flash the speech of the
Railway Minister. What happened
this time is that when our new Rail-
way Minister, Shri S. K. Patil, made
his speech, introducing the railway
budget, most of the Indian ncwspapers
cralled it a gloomy budget. 1t was a
gloomy budget because of two things:
first, it did not hold out any bright
prospect for the railways. Secondly,
on the other hand, it held out a threat.
a menace, of further increase in fares
and freights. So, all the newspapers
had commented upon it and therefore
I say that I cannot wholly support the
Railway Minister in all the proposals
he has made.

There is an indication of com-
placency, and one of our hon Members
was saying that the railway budget
also suffers from complacency in one
respect. Instead of trying to find
out what are the difficulties standing
in the way of fall in traffic and freight
earnings, the Railway Minister has
tried to give a picture which iz nothing
but a reflection on our national eco-
nomy. The coal production is a little
down undoubtedly. But steel produc-
tion is going up. What is the reason
for these things not being transported
by our railways? Why the business-
men or the tradesmen do not take
recourse to the railways for transport-
Ing the high-rated commodities now-a-
days? In the report given by the Rail-
way Board, there is a mention that
there is a thing called road transport
and that there is competition with
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road transport. It has been brought to
the notice of the Railway Ministry last
year a:so that there is this pheno-
menon of road transport, how it is
competing with the railways and how
it offers greater service to the busi-
nessmen and to the ordinary people.
But, in apite of that, and though it
was being talked about for the last
two years, in the report and in all the
papers that have been placed before
us, there is no concrete suggestion as
to how to improve the transportation
system of the railways and how to
stand any competition against the road
transport. It is a very serious mat-
ter. The General Managers of the
Zonal Railways, wherever we have
gone and met them, have all admitted
that this is a very serious matter, and
unless the railway administrationi or
the railway authorities do something
about it, there may not be any appre-
ciable rise in the freight earnings.

There is another aspect which is:
very patent in the railways. There is
a large number of officers in all the
railways, and the common man gets
the impression that at least some of
the officers if not most of them do
not have enough work to do . I want
to say that this aspect has also been:
discussed in this House for the last
two or three years, this aspect of top-
heavy administration. Instead of look-
ing into these things, the railway
authorities have a tendency to over-
look such things as top-heavy admi-
nistration, There is a large amount of
wastage and pilferage in the rail-
ways, In connection with the session
of the Indian National Congress, a
station was built there. What was the
cost in building that station, I do not
know, but it would have been at least
Rs. 1 lakh.

Shrimatli Renn Chakravartity (Bar-
rackpore): It was Rs. 4 lakhs.

After this station
I do-

Dr. Ranen Ben:
was built, it was demolished.
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not say they should not build a sta-
tion for a big function like the ses-
sion of the Indian National Congress;
let them build if. But a member of
the Congress Working Commitee
Stated in public that that station was
‘meant for the public. When he was
making the statement, the station was
‘being demolished or it was almost
completely demolished. This is one
‘instance of wastage. It was reported
in newspapers that in one year near-
ly Rs. 1 crores were pilfered from
Delhi area alone and it was detected.
So, it can be safely assumed that
another Rs. 9 crores worth of pilfer-
age has not been detected.

1 admit that railways have some
good aspects and there is something
40 their credit, but there is  still
room for improvement, The Minister
suggested increasing passenger fares
and freight rates in order to make
both ends meet. The present ten-
dency in the country is as soon as
there is increase in taxation any-
where this 1s also a sort of taxation—
immediately there is rise in prices.
“This is going on for the last many
years in this country and the Govern-
ment is aware of it. There i3 no taxa-
tion on kerosene by our Finance
Minister and Mr. Patil also did not
increase freight on kerosene. But
still somehow or other the price rose
in certain parts of India, including
Caleutta. So, even when there is no
‘increase in the rate, prices go up. So,
if there is an actual addition in freight
rate, the prices go up all the more
immediately. Government has no
‘mechanism to check the rise in prices.
There is neither a fiscal policy nor any
penal measure to check blackmar-
*keteers and profiteers.

According to the figures available,
the increase in passenger fares will
yield Rs. 13.3 crores and that on
freight will yield Rs. 6.7 crores. I
made a calculation. For a man travel-
ling from Calcutta to Delhl In third
class, the increase in fare will be
Rs. 2. During the last ten years,
there has been a steady iIncrease;
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it cannot be denied. If every second
or third year there is incerase in
passenger fare or freight rate, that
adds to the sufferings of the millions.
Not only the actual railway users
are affected, but the common public
who never go near tH® railways—
there are lakhs like that—are also
affected because of the rise in prices.
This has been our unfortunate ex-
perience in the last ten years.

The total increase brings a revenue
of Rs. 20.2 crores. Was it necessary?
Not at all. The railways have always
been over-capitalised. Nearly Rs. 3000
crores are invested in railways. Pre-
viously they used to pay 4 per cent,
then 4:25 and then 4.5 per cent to
the general revenues. Then jt was
decided that for the additional slab
of capital invested in railways, the
percentage would be 5.75. Already
the railway is a very paying concern.
We will be paying more than Rs 100
crores—Rs. 103 or Rs. 104 crores to
the general revenue in 1965-66. Two
or three years back it was Rs. 60 or
70 or 80 crores only, Suddenly there
ig a jump to Rs. 103 crores,

On the top of this, for the deprecia-
tion reserve fund, the appropriation
would be Rs. 85 crores. Even afler
this the classing balance wil]l be
Rs. 71.80 crores. Besides this, the
revenue reserve fund will have a
closing balance of Rs. 63 crores in
1965-66. So, we can see how the
whole flnance of the railways is
working. I have no objection if they
pay Rs. 103 crores to the exchequer.
Otherwise, the Finance Minister will
come forward with another indirect
taxation. But why this huge amount
of Rs. 85 crores to the depreciation
reserve fund? I know Mr. Patil will
say that this was the decision of the
Parliament in 1963. But may I say,
in 1963 the railway budget was nt?t
as gloomy as it is today. So, this
Parliament decided like that. Nois
we cap rescind that decision, because
there is financial difficulty for the
rallways. Let the Minister come for-
ward and say that so much need not
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be appropriated this year for the de
preciation reserve fund; let us appro-
priate only Rs. 65 or 70 crores. Then
these increases in fare and freight
yielding Rs. 20 crores will not be
there. We are gradually switching.
over to diesel and electric traction
from steam traction. Steam locomo-
tive has lesser longevity than diesel
or electric locomotives. So, this huge
amount of Rs. 856 crores is not needca
for depreciation reserve fund,

16 hrs.

Therefore, my suggestion jis this.
Easily the Railway Minister, by exer-
cising his imagination and a little
sympathy for the common people,
can reduce the sum to Rs. 65 crores
or Rs, 70 crores. If at all any pas-
senger fare has to be increased, let
it be borne by the upper strata ot
people who travel in air-conditioned
coaches or in first-class. Let them be
taxed. Out of this Rs. 13 crores gnd
odd that the Railways will be getting
due to this fare increase, more than
Rs. 10 crores will be paid by the
third class passenger. It is known to
everybody., Exempt them. We are
talking so much about giving relief
to the people. Let there be a begin-
ning somewhere. Here is a place
where you can make a beginning.
Therefore, it is not at all difficult to
cut out Rs. 10 crores from this De-
preciation Reserve Fund. In case of
any emergency there iy the Renewal
Reserve Fund with a balance of
Rs. 63 crores at the end of 1865-08.
In this Depreciation Reservé ~ Fund
also you will have Rs. 61 crores If
you exempt the third-clasg pmssen-
gers only. They are poor people.
Shri Bhagwat Jha Azad was pleading
for the third-class passengers. Every-
body would feel for them and I hope
our Ministers will also feel for them
(Interruption) .

T would like to say a few words In
connection with the passenger
amenities. It was decided by this
Parliament that every year not less

than a sum of Rs. 3 crores would be
spent on passenger amenities. It is
our decision and it was probably the
decisior. of our predecessors aiso.
But this amount that is sanctioned is
hardly spent. At the same time, 1
must say that compared to the period
15 years back, passenger amenities
for third-class passengers have in-
creased to a great extent. It js a
fact. There is no denying that fact.
But the point is, why is it that the
allotted sum cannot be spent? What
was the difficulty? Nowadays money
can be spent like anything. I do not
ask the Railway Minister to spend
the money like anything. What I
say is that it should be spent on pas-
senger amenities. I have got some
figures here. Till 1962-63 there was
an unspent sum of Rs. 3:7 crores
under this head and in 1064-65 a sum
of Rs. 64 lakhs could not be spent
on passenger amenities imagine what
amenities could have been provided
for the third-clasg passengers with
this sum of Rs. 4 crores! When the
Minister presented the Budget he was
completely oblivious of these difficul-
ties of the passengers and the difficul-
ties experienced by the people.
Therefore, he did not mention any-
thing about this point that there 1s
room for certain improvements in
the already existing set-up. I would,
therefore, suggest that passenger
amenities or users amenities i3 &
thing which should be seriously taken
up by the railway authorities.

Then I come to the question of the
construction of circular railways n
Calcutta. It is known tp everybody
in this House that Calcutta has be-
come a horrible city nowadays. We
are from Calcutta, born and brought
up in Calcuita, During the last 15
years life in Calcutta has become
horrible. Leaving aside other things
like high prices, failure of the
munieipality and others, transport
difficulty there is probably the wors.
in India. We have been to Bomb_ay.
Madras, Bangalore and other cilies.
We have seen fhe crowdg there, But
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the Caleutta crowd cannot be com-
pared to the crowd in any other cily
in India. Long before, there was a
proposal that there would be a circu-
lar railway in Calcutta. That will re-
lieve a part of the congestion in the
city of Calcutta, Then the whole idea
was dropped for reasons unknown to
us, Again the idea was nesuscitated
by the present Chief Minister and the
Finance Minister of West Bengal.
The whole West Bengal Assembly un.
animously passed a resolution pray-
ing for a circular railway in Cal-
cutta. Then it was probably said by

the Railway Board that for making
survey and other things somebody
will have to bear the cost. The ques-

tion was as to who will bear the cost.
The Calcutta metropolitan authorities
have also made this proposal for a
circular railway because underground
railway is almost impossible in that
city. The West Benga] Government
saig that they are prepared io bear
al] the cost that is necessary for the
survey of this whole thing. It is
said—I do not know how far it is
true—that our Railway Minister has
told the representatives of the West
Bengal Government that the Railway
Board is not prepared to spend Rs, 5
crores because there will be a recur-
ring loss of Rs. 5 crores—I do nol
know whether it is Rs. 5 crores, Rs. 10
crores or even Rs. 2 crores. This is
the story that is going round in Cal-
cutta, Calcutta is a metropolitan cily
where all kinds of people from all
parts of India come, work and live.
They have been living there for gene.
rations. Calcutta city is expanding
but the transport is not expanding. A
circular railway in Caleutta, as I
said, will only relive a part of the
congestion and not the whole of jt.
Therefore, a circular railway in Cal-
cutta has become essentia) and I
hope that the Railway Minister will
pay his kind attention to this.

Another point is in regarq to the
railway link between Tripura and
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Assam pow-
It will

India and West Bengal,
adays is developing very fast.
develop faster.

The Minister of State in the Mill.i!-l
try of Railways (Dr. Ram Subhag
Singh): Tripura is part of India.

Dr. Ranen Sen: But it is comple-
tely isolated. There is no physical
connection. Our Members from Tri-
pura come here by plane. There is
only one railway connecting Dharam-
nagar with certain parts of Assam.
We have been to that part of the:
country andg we know the topo-
graphy. also Therefore, there should
be proper construction of railways
in Assam area. Now there is a
metre gauge railway. I do not say.
that immediately, in the next year ur
so, the railway authorities will be
able to do these things. But these
things should be kept in mind. A
metre gauge railway means 35 per
cent less capacity to carry. There-
fore, Assam should be linked up with
the rest of India by a broad gauge
system and Tripura shouldq be linked
up with Assam and the rest of India.
As T said it is developing very fast
and if the transport facilities are not
improveg there will be difficuity.

Sir, 1 had forgotten to mention one
thing and that is about accidents.
The Railway Minisier has taken cre-
dit for lesser number of accidents this
year. The figure has now come to 14.
Some two years back the Railway
Accidents Enquiry Committee have
made certain Tecommendations., I
hope those recommendations will be
accepted by the Railway Ministry,
because most of them are very good.
Some of us have appeared before that
Committee and given our suggestions.
In order to avoid, minimise or lessen
the number of accidents, the Railway
Ministry should think of measures
other than those recommended by that
Committee also.

In conclusion 1 say that the Raii-
way Ministry should give a second
thought to the proposals which they.
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have placed before the House, in the
light of our comments,

Mr, Chairmam: 1 would request hon.

‘Members to be brief.

Shrimati Yashoda Reddy (Kur-
‘nool): Mr. Chairman, Sir, let me at
the very outset congratulate our
Railway Minister, Shri S K. Patil
“We have hagd him in various capaci-
ties ang this” time he is the undis-
puted monarch of the vast railway
empire. He will, I hope, be not oniy
the undisputed but the most bene-
volent and most satisfying monarch
ol the empire. I call it an empire
‘because it is the biggest public sector
undertaking in India and one of the
‘biggest railway concerns in the world.
It employs nearly 1} million people
which, as the hon. Railway Minister
has himself stated, is nearly one-
fiftieth of the population of India.

There has been some criticism by
some of our friends here about the
‘very minute increase in fares. Let me
at the very outset say that for once I
categorically support the hon. Minis-
ter in gll his demand for a slight
rise in both passenger ang frcizht
rates. I say this even though I know
that every additional cost, whether it
is one paisa or half a paisa, is going
to raise the cost of living and, there-
by, the burden of the people. 1 know
it. But, at the same time, we should
know that nearly Rs. 3,000 crores of
our money has been invested in our
railways and the railways have to
give some teturn to the government.
The railways are paying to the gov-
ernment nearly Rs 100 crores every
vear. This is the only public sector
undertaking which can proudly say
that year after year it hras been pay-
Ing dividends to the government, to
the general fund, a regular return.
The railways should be proud of it.
I am sure that nobody, not even our
Oppqsition members, who are ardent
admirers and canvassers of the pub-
lic sector, would like to have a public
sector project which is not solvent and
which is not paying a gividend. The

other day I was reading a report in
the newspapers about the failures of
public sector undertakings. That re-
port is in fact a great compliment to
the Railway Minister and his Minis-
try. It says:

“The public sector  under-
takings, Centra] ones more than
those under the State Govern.
ments, have failed to fulfil the
expectations of the Plan.makers
that they, excluding the Railways,
would be able to mobilize re-
sources of the order of Rs. 450
crores from their own working
for the Third Plan.

Only the Railways are well on
the road to fulfilling their tar-
geted contribution of Rs. 100
crores eXcluding extra earnings
from increased fares and freight,
for the Plan.

Of the expected contribution of
Rs. 450 crores from undertakings
other than the Rallways, Central
enterprises are to produce Rs 300
crores gnd State enterprises
Rs. 150 crores.”

The railways can legitimately take
pride that a public sector under-
taking, and that too the biggest in
the country, is maintaining this posi-
tion. I hope it will continue to main-
tain this position.

16.15 hrs,

[MRr, DEPUTY-SPEAKER in the Chair]

Coming to the increase in passen-
ger and freight rates, having sup-
ported them, I would like to say that
the increase certainly falls on third
class passengers, even though the
impact on a passenger may be less
than 5 or 3 paise. That should not
be forgotten by the Government whiie
providing amenities to the travelling
public. To those who criticise this
rise may ] point out that our rales
are the lowest in the world, whether
we take the countries in the east or
the west. One of my Swalantra
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friends was saying that in the foreign
countries, especially in the western
countries, the passenger rates and
freight rates are falling. They should
remember that even after this increase
our rates compare very favourably
with the rates prevailing in those
countries.

Shri Priya Guptia (Katihar) What
about the national income of those
countries? Whereas our Nationa] In-
come is the lowest.

Shrimati Yashoda Reddy: Day in
and day out members here demand
more passenger and goods trains and
more amenities to the travelling
public. At the same time, they do
not want to pay any money for the
provision of such facilities. Where
will that money come from? So,
even to that criticism there should be
a limit. Particularly this year when
in the general budget the Finance
Minister has not imposed any extra
levy, we should be willing to pay a
litlle extra to the railways, especially
when we ask for more and more faci-
lities.

While I am on this subject I cannot
help referring to over-crowding in
trains, to which reference has been
made by many members. It is no
doubt true that thre number of trains
has been increased greatly of late. I
do not deny it. All the same, over-
crowding continues not only in trains
but even in platforms. Tt is rather
sickening to see most of the big plat.
forms crowded with big packages or
boxes which are yet to be kept inside
sickening to see most of the big plat-
forms. When we are in a great hurry
to enter a train, because most of the
trains stop at intermediate stations
only for a minute or two we have
not only to push and jostle people
on the platform but also steer clear
of the luggages Ilying scattered in
the platforms. I hope the Railway
Ministry wil] issue instructions to the
station masters to see that the plat.
forms are kept clean ang free of

luggage.
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Though the number of trains has

" been increased, there has been no re-

lief from over-crowding, particular-
ly for the third-class passengers. In
addition to that, there is blackmarket
in tickets, on which so many letters
to the editors have appeared in the
newspapers. 'Though we, ,as -Mem-
bers of Parliament, may not be
buying tickets for at least flve years,
we come across instances where our
friends or relatives have to travel by
train and they are not able to get
the tickets when they go to the coun-
ter. But, invariably, at the last
minute the ticket is available for a
consideration, for the payment of
Rs. 5 or 15, Of course, I do not want
to reveal the names but this is a
fact. I know that the Government or
the Railway Ministry for that matter
cannot control or stop it completely,
because it depends upon the social
conscience of the people. Yet, it can
at least ensure that these malprac-
tices do not increase. Control the
official side of it. Last year, the then
Deputy Minister of Railways, Shri S.
V. Ramaswamy, brought a Bil] to curb
blackmarketing in railway tickets.
1 would like to know what the Gov-
ernment or the Railways have been
able to achieve because of this Bill
being passed.

About the glow movement and late
coming of #trains, the moment Shri
Patjl took over as Railway Minister
he said that he would improve the
timings of the trains and would make
them faster, I am very glad of ihe
sample which he has introduced,
namely, the Taj Express, which goes
at about the speed of 70 kilometres
an hour. Maybe that it is only the
first sample that he has given us. I
wish him goog luck. With a little
more capital, money and cleating
away of the foreign exchange diffi-
culties, I hope, he will introduce
more and more faster trains as wel. as
electric trains.

I was reading in the papers that
in Japan they are having traius
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which run at superspeed of nearly 200
kilometres an hour almost competing
with most arcrarts. Today w., in
India, cannot expect or dream of such
things, but I hope glowly and steadily
Shri Patil will put the Railways on
such g footing that in the near future
at least we in'India will be proud
of having very fast and safe trains.

Shri Patil said in his speech that
accidents are less. Of course, acci-
dents are |ess this year. I remember
what I myself once said about the
Railways jocularly, that even if they
did not coatribute anything else they
were contiibuting to the Indian nation
a way of solving the population pro-
blem by killing. people through acci-
dents. That was the negative contri-
bution and unwanted one. No doubt
I said it jocularly end the Railway
Minister had taken it very nicely. I
am glag to say that they have stopped
doing this negative service to the
nation, I wish they will maintain it.

Then, ] would like to make o:e
suggestion for a little more levy on
the platform ticket. When a person
or family goes to some place, you see
50 many people—uncles, aunts,
parents, grandparents, brothers and
sisters; so many people—going to see
them off as if they are people who
are not going to return afterwards.
After all, Railways do not have
enough money. People are prepared
to pay 10 paise. Therefore, why do
you not te x these people more? Most-

ly they sre not poor people. All
these peoile have nothing to do.
They go to the railway station for

tamasha. 30, I say that you must
charge mcre for the platform licket.
1f you can control crowding on the
platforms and also give grealer con-
cessiong to the third class passengers
by this method, 1 will be very happy.

Then, tkity have improved the trains
in many ways, but wnat I amn not
able to understand is why at a start-
ing point, like a junction station at
Madras, Hyderabad or Delhi, there
are so many defects to be found in

the trains. I think, you should tr; to
see that at least at the starting point
it is not there.

Now I would like our hon. Minis-
ter, through you, to convey our ccn-
gratulations to our enginecrs and to-
the Railway people who have in a
miraculous way restoreq the Pamban
Bridge. I hope the House wil; give
me a hand in giving my appreciation:
to these people. We know  what
havoc Nature had wrought, I am
sorry to say that Railway Ministry
had to suffer at the hands of students
for a different reason and they are
having to pay for all this. But Rail-
way Ministry, their engineers and all
their workers have rebuilt this bridge
beyond the expectations of anybody,
even of the greatest optimist. I was
glad to hear yesterday on the radio
that your first train has passed over it
and I really congratulate you.

Secondly, though it is a minute
thing, the way the Raiiway Minicter
gave a free lift to the deaf and 1ihe
dumb people to see the Taj shown
that our Minister is not only a man
with a head but is certainly a mun
with a heart. These small things go
a long way.

You have made one more contri-
bution of which we are very proud.
You have contributed Dr. Suri, one
of our best scientists. You have also
helq the Indian Flag high by sending
our Olympic hockey stars. We are
proud of you and of the young men
and women in the Railways. Let us
have more of them. We heard about
three years back of a Channel swim-
mer, a Railway lady, We appreciate
that. Please convey our greatest ap-
preciation to your people.

I congratulate the Railways for the
new South Centra]l Zone. For nearly
ten years we had been asking for it.
I certainly do not agree with people
who say that it was brought about by
political considerations Shri S. K.
Patil is the last person to do this and
if it had been a political thing, he
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would have very diplomatically avoid-
ed it. He must have had in mind the
-operational and administrative effi-
ciency of the Railways when he
Pbrought ir this new zone.

1 hear that some people are not
satisfied with the zonal area. These
are minor matters about which if he
can satisfy everybody in consultation
with your officers, do something, it
will be all right.

Then, regarding the road-cum-
railway bridge on Godavari about
which you have mentioned, the Gov-
ernment of India is rather funny.
‘l'hey start a thing and do not look
into it from the economic point of
view., Here is a bridge which you
are building at the cost of about
Rs. 2 crores or Rs. 3 crores. 1 be-
lieve, by adding another Rs. 1 crore
or Rs, 2 crores, you can have not only
a railway bridge but a rail-cum-road
bridge. I understand, the State Gov-
ernment is prepared to pay Rs. 1 crore
and at the most Government will have
to pay only Rs. 1 crore more. After
gll, the Centre or the State, all of
you, workk for the welfare of the
country. The Centre is not exclusive;
one is nol working for a different
nation. So, I only appeal that the
Railway Ministry, the Transport Min-
istry, and the Finance Ministry should
sit.together and also consult the State
Governments. Besides the contribution
of the State Government, whatever
extra money the Government of India
gives can be taken through toll char-
ges or whatever it is.

Then, 1 would like to support one
suggestion by the Swatantra Member
about the Rayalaseema area. About
30 years l.ack threre was g survey
about the¢ Nandyal-Cuddapah-Raya-
choti-Pakala line which connects three
districts wirich have no access to Hy-
derabad. \'his may kindly be taken
note of action taken.
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About the ladies’ compariment
when 1 appealed last time to Shri
Jagjivan Ram that ladies’ compart-
ments may be put in the middle of
the train ang not in the beginning or
the eng of the train, he had given
instructions to that effect. But now I
see that they put them at the end,
far off, and sometimes ladies or
children are not able to get anything
because the vendors do not go there.

Then, the third class two-tier or
three-tier sle®ping coach for ladies
does not have a separate compartment,
in third class,

Shri S. M. Banerjee
There are.

(Kanpur):

Shrimati Yashoda Reddy:
subject to correction,

I speak

Shri Priya Gupta: l.ady Conductor
TTE be also provided.

Shrimati Yashoda Reddy: I do not
want to ask for unnecessary things.
We are confident of men in India and
of the Railway officers. But we
wouldg like at least sleeping accom-
modation in train should be separate,
1 believe that you have reserved only
some berths. Instead of that you can
reserve a smal] compartment, but it
should be separate.

About the concessions for students,
only in Delhi you have given the forms
to institutions. I have got reports that
unless they go to.the Divisional Sup-
erintendent's Office, they do not get
the forms in other places. So, I sug-
gest that not only at the headquarters
but at every educational institution
please keep the forms, some sort of a
book or pass, with the stamp of the
institution or the principal to show
that one is a genuine student. The
concession should be available not only
when he is going to school or coming
back but also when he makes any tra-
vel for studies; sometimes he would
like to see the country also and, after
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all, you must give some special conces-
siong to the students and make them
easily available,

Lastly, I would like to say that Shri
Patil in whom we have great confi-
dence is a man of action. He knows to
get things done not only diplomatically
but also successfully. Of his two
lieutenants, Dr. Ram Subhag Singh
follows Shri Patil. It is a good com-
bination. Shri Sham Nath is the
youngest of the three ministers. I
hope, the three of them together, like
the three musketeers, will be able to
do good work. I thank you very
much.

Shri A P. Sharma (Buxar): Mr.
Deputy-Speaker, Sir, although I have
to make a few suggestions regarding
the working of the Railways apart
from dealing with the labour problems
on the Indian Railways, I would now
be contented, with a little time at my
disposal, to deal mostly with the labour
problems,

At the outset, T would like to cong-
ratulate the Railway Minister for pre-
senting another surplus Budget this
year also. No doubt, in this House,
there has been a little criticism about
the increase in fares of the Railways,
particularly the passenger fares. But
looking at the performance of the Rail-
ways in the year 1964, we can very
well be contented with the Railway
Administration. The Railway Mini-
stry has made a tremendous improve-
ment in developing its transport capa-
city, particularly in principal sectors
like coal, Iron and other raw materials
that are transported to the Steel
Plants. They have retained the same
rateg for the foodgrains this year al-
though, at the same time, they haye
made certain reductions in the freight
of cotton piece goods, There are some
of the praiseworthy steps that the
Railway administration has taken in
this direction.

Now, at the same time, I would like
to draw their attention towards losse"
Incurred by the Railways in the year
1984. If you look at the figure

299 (Ai)LSD—8.

which is Rs. 11-58 crores and odd
during 1964, it is definitely more than
that of the previous year. This is
definitely not an encouraging feature
and, I hope, the Railway Ministry will
look into this matter and will not
only try to eliminate these losses but
also fix up the responsibility on the
people resnonsible for these losses and
see that they are recovered from
them.

I have glso to say something regard-
ing the speedying-up of the running of
the trains. As I said earlier, I would
not like to go into greater details. 1
would simply say something about
two trains, particularly 11 UP and 12

Down, Delhi-Howrah Express and
Calecutta-Madras Mail. I have also
spoken about this in the Railway

Consultative Committee meeting. 1
suggest that unnecessary stoppages foe
these two trains, betwen Kanpur and
Allahabad, should be eliminated. After
all, we pay for the Mail/Express traing
and we should not be made to travel
by slow trains. If it is necessary, a
slow train or a passenger train may be
introduced on this gection. Similarlv.
I would like to make a suggestion
about Calcutta-Madras Mafl. I do not
know whether you have travelled by
that train between Bezwada and Wal-
tair. This i worse than a passenger
train or a goods train, the speed per-
haps being less than 20 miles an hour.
on an average. Therefore, I would
request the Railway Minister to see
that similar provision should be made
there, namely, that the unnecessary
stoppages at smaller stations by these
trains should be eliminated and, if
necessary, local passenger trains should
be run to facilitate the travelling of

the local people.

I would like to make one more sug-
gestion about the amenities to be pro-
vided for the long distance passengers
between Calcutta and Delhi, Delhi and
Bombay, Delhi and Madras and the
like. I would suggest that the Rail-
way administration should examine the
possibility of providing radio sets in
the trains in order to break the mono-
tony of long dlstance passengers. Also,
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wireless telephone system should be
provided as an urgent means of com-
munication. These are some of the
suggestions I have in mind regarding
providing greater facilities and making
the journey more comfortable for the
long distance passengers.

I will now come to the report of the
Das Commission according to which
dearness allowance has been paid to
the Railway workers. According to
the report of the Das Commission, the
lowest paid employees on the Railways
have been compensated only to the
extent of 90 per cent gs against the
demand of the labour organisationg for
being compensated to the extent of
hundred per cent, Moreover, these
Railway employees have been paid
dearness allowance only upto 145
points whereas the latest rise in prices
accepted by the Government is 163
points. Therefore, it is not justified
that the Railway Ministry, being such
a big employer, should pay to their
employees dearness allowance only
upto 146 points,

Again, the Das Commission has also
recommended that the employees
drawing saleries between Rs. 600 and
Rg. 1290 per month should be paid
dearness allowance, They have made &
defipite recommendation regarding this
giving their reasong for it, that what-
ever little cushion these categories of
employees had at the time of the
Second Pay Commission recommenda-
tions has either completely disappear-
ed or has shrunk to almost negligible
limit, Therefore, to say that it was
not within the competence or terms of
reference of this Commission and that
is why the employees will not be paid
dearness allowance is not correct and,
1 hope, the Railway Ministry, while
presenting a surplus Budget, will defl-
nitely look into this aspect and see
that their employees are kept content-
ed.

There is one thing more regarding
the formula of the calculation of the
dearness allowance. } would likp to
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say that the formula recommended by
the Second Pay Commission has abso-
lutely become absolete and outmoded.
The Second Pay Commission sat during.
the year 1957 and at that time they re-
commended 10 points rise for 12
months. But today that position does.
not hold good. Therefore, this for-
mula glso should be revised. This is
the unanimous demand of all the.
labour organisations and particularly
I am speaking on behalf of the Natio-.
na] Federation of Indian Railwaymen,
If the Railways, want that their em-
ployees should be satisfied and that
they should put their head and heart
in their work, then it is absolutely
necessary  that they should be paid
dearness allowance according to the
latest cost of living index,

1 would also like to say a word about
subsidiseq grainshops to be provided
for the Railway employees. There is a
decision of the Tripartite Labour Con-
ference that whenever there are 300
workers employed by a particular in-
dustry, the employer should provide a
fair price shop. I can say in this
House that the Railway administration
has not opened a single fair price shop,
They have opened certain cooperative
societies. They talk about helping the-
cooperative societies. I want to say
that running of the cooperative socie-
ties may provide 5 long-term relief to
the Railway workers but that will not
solve the immediate problem. There-
fore, we are of the opinion, so far as
the National Federation of Indian
Railwaymen is concerned, that any
amount of dearness allowance paid to’
the Railway workers or other indus-
trial workers or the Central Govern-
ment employees as a whole, will not
solve their problem unl'ess and until
the foodgraing and other essential
commodities are provided at subsidised
rates through the departmentally run
grains shops by the Railway adminis-
tration. The Railway administration
may talk about not running these
shops because they feel that they have,
in the past, incurred some losses. But
;ugt a little while ago I talked about
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the total losses that the Railway admi-
nistration has incurred in the running
of the whole administration. Are they
going to give up the running of the
administration because they have sus-
tained losses? My submission ig that,
instead of talking about losses, efforts
‘should be made to minimise and eli-
minate the losses. This should not be
the reason on account of which the
Railway ‘will not open the grains
shops. If they want the Rallway em-
ployees to be contented who man the
‘Railways—the Railway  Ministry
deserveg appreciation for their per-
formance 'in 1964—and it is the Rail-
waymen who are responsible for that,
they must come out and provide neces-
sary things for their employees.

Sir, 1 have very carefully read the
speech of the hon, Minister, Mr. 5. K.
Patil. He is a dynamic person and he
hag also got a stout colleague like Dr.
Ram Subhsg Singh to support him,
who is known for his mercy for the
have-nots. I am very sorry to say that
I was very unhappy to read his reply
in Rajya Sabha, in which he has com-
pletely ruled out a wage board for the
railway workers. [ may say some-
thing why there should be a wage
board for the railway employees. The
first and second pay commissions have
failed to solve the problems of the
railway workers in regard to the
various unsatisfactory conditions.
Moreover, instead of solving their pro-
blems, they have created some discre-
pancies and anomalies. There is no
common ground between civil service
and the railway transportation indus-
try. The conditions of work on the
Indian Railways are totally different
as compared to other services. Rail-
ways are spread over the whcle coun-
try and the work is round the clock.
Therefore, a separate wage board is a
solution for solving the problems of
the railway employees and I hope that
at the time of reply to the Lok Sabha
our Hon. Minister will take into
account the feeling of the railwaymen
because this is a unanimous demand of
the railway workers that there should
be a separate wage board for them.

Our hon, Minister has expressed his
happiness about labour relations bet-
ween the Railway Administration and
the railway labour in 1964. No doub{
I agree with him. But I want tu say
in this House that the credit for this
should not go to the Railway Adminijs-
tration. You will be surprised and the
House will be surprised ag to how the
railwaymen in this country—whether
they belong to this federation or the
other federation— have been consis-
tently provoked by the railway admi-
nistration in matters of settling their
disputes at the highest level, at the
Board's level. The Railway Ministry,
-as a Government, claim that they have
the right to have the final say in mat-
terg of labour problems and disputes
We have repeatedly been protesting
against this. We have got a permanen{
negotiating machinery. This machine-
ry works at three levels—at the Divi-
sional level, at the General Manager’s
level and at the Railway Board’s level.
Acecording 1o the provisions of this
machinery itself, any matter which is
not settled at the Board's level and if
ihat matter is important then it should
be referred {o g tribunal set up for the
particular purpose. In the past we
had one such tribunal presided by
Justice Shankar Saran. At that time
the Railway Ministry never raised the
question ag to who will decide whether
the subject is of sufficient importance
to be referred to the tribunal or not.
Take the case of casual labourers.
They are the lowest paid workers in
the Central Government. The fate of
the easual labour ig worse. The Rail-
way Ministry has about 4 lakh work-
ers who are employed at the rate of
Rs. 1/25; Rs. 1/50; Rs, 1/75- Rs. 2/-
and Rs, 2/25 per day. Besides that,
there are no other service conditions
for them. The old aystem of hire and
fire still continues on the ground
that the work is of
casual nature. On the question of
fixation of wages of these workers
who are the lowest class of workers,
the Railway Ministry does not want
to face arbitration. 1 want to tell the
Raftway Minister and his Ministry
that If the Railway Ministry being a
Governmen¢ refuses to refer such
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problems to arbitration, there will be
no justification for this Government
to ask the private employers to face a
tribunal or arbitration. It will be
very much ridiculous.

I would like to make another sug-
gestion for the consideration of the
Railway Minister. In his speech he
said that the Railway Ministry has
constructed about 47,760 houses for the
railway workers in the last three
years—1963-64; 1964-65 and 1965-66.
There are more than 12 lakhs of rail-
way workers in this country ang if
the railways continue to construct
houses at this rate, it will take another
50 years to provide housing accommo-
dation to all the railway employees.
And you can just imagine to what
extent the number of railway em-
ployees will increase during the next
fifty years in view of the expansion of
the Indian railways. Therefore, my
humble suggestion is that the Railway
Ministry  should acquire land for
constructing houses. They should
develop those plots of lands at various
placeg and give small pieces of land
to the railway workers and also
loans to be deducted in suitable instal-
ments from the pay of the employees.
In this way, every railway employee
will be in a position to own a house
by the time he retires.

I would like to say a word about
the discontent prevailing amongst the
railway officers. Whenever we talk
about railway officers in the trade
unions, we have our mouths shut and
we are told that we could talk only
about class III and class IV employees.
But here on the floor of the House, I
want to tell that the personnel
management on the Indian Railways
i a very wonderful department. All
over the world, personnel management
has great importance but here in the
railways, anybody can become a
personnel officer, and there is no pro-
per cadre of personnel management in
the railways. Such an important sub-
ject should not be dealt with in such
a casual manner and ] would request
the Railway Minister to kindly create
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a personnel management cadre on the
Indian railways.

I.would like to say a word now
about the pattern of promotion for the
officers of the railways, There are
various departments in the railways,
but I would like to talk particularly
about the civil engineering and traffic
and transportation departments, In
these two departments, the pattern of
promotion is such that if the Railway
Administration themselves try to find
that out, they will come to know that
right up to the rank of the head of
the department, what to talk of the
deputies, everybody is dissatisfled,
and, therefore, my suggestion is that
there should be a uniform pattern of
promotion for these officers.

Now, I would refer to the recruit-
ment of temporary classless officers
on the Indian Railways. You know
that the railways are expanding in this
country and, therefore they have to
recruit enough number of engineers
and traffic officials. On the one side
we say that there is dearth of engi-
neers, but on the Indian railways,
these officerg are kept in a temporary
capacity for a number of years. I
should say that sometimes these
officers remain temporary for a period
of eight to ten years. This is a very
unsatisfactory state of affairs on the
railways. You would be gurprised to
know that although we have not been
able to create a classless society in
this country, the Railway Administra-
tion has been able to create a class-
less cadre of officers on the Indian
Railways. They are called classless
officers beacuse they are neither in
class I nor in class II, nor are they
in any administrative or senior scale
posts. They have not beep allotted to
any regular class or scale and they
are kept temporary for a number of
years. [ would, therefore, request
Shri S, K, Patil and Dr. Ram Subhag
Singh that they should look into the
plight of these temporary officers who
are mostly responsible for all the huge
constructions that are being carried
on. If they would look into the cases
of these engineers, they will find
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enough justification to remove the
difficulty of these officers.

I thank you for the few minutes’
extra time that you have given me,
but my hon. friend Shri Sonavane who
is sitting here just now is reminding
me about the new zones. At the time
when the Railway Minister announced
the formation of the new zone, I asked
a question in this House as to what
was going to happen about the diffi-
culties of the staff, and the hon.
Minister had saig that the facilities
for the staff would far outweigh the
difficulties. My hon. friend Shri
Sonavane is reminding me that the
people there in Sholapur are very
much agitated on -account of the parti-
tion of the division. The creation of
the new zone has only been announc-
ed, and I do not know how much time
it will take to come into existence, but
I hope that at the time of the actual
creation of the new zone, the hon.
Minister will look into all these
difficulties.

Mr. Deputy-Speaker: We shall re-
sume this debate after the questions
on the calling-attention-notice which
we shall take up now.

1648 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE
—Contd.

INTRUBION OF PAKISTANI PERSONNFEL
iNTo Kurci—Contd.
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The Minister of External Affairs
(Shri Swaran Singh): Sir, about the
placing of the statement on the Table
of the House I am entirely in the
hands of the House, and if the House
wanteg me to read it, it would have
given me pleasure. (Interruptions)

ot gee FT  { T FE AT

Mr: Deputy-Speaker: Order, order.
You can come to the criticism.

Shri Swaran Singh: About the other
things that the hon, Member has
asked, one thing is whether any road
has been built and if so, what is the
length, I want to clarify that there is
no road at all. What has happened s
this. Vehicles when they passed over
certain tracts, left those impressions
and that is the track, In the lst para-
graph I have said that. The Pakistuni
patrols and our patrols were patroll-
ing this area. In the north of the track
they prevented the patrolling of our
patrols. This is the type of thing which
was described in the first paragraph



